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e CENTRAL ADMINISTRATIVE TRIBUNAL N
KOLKATA BENCH, 234/4 A.J.C Bose Road Nizam Palace Kolkata-

ORDER SHEET o -

COURT NO, = 1
08.01.2021

M.A/250/16/2019 MALLIKA MAJHT
O.A3B0/1517/2016 S
M.A./350/473/2G19 - S B RAILWAY

(EXCUTION OF ORDER]
ITEM NOQ:27

FOR APPLICANTS(S) Adv. : Mr. A.Chakraborty
FOR RESPONDENTS(S) Adv.: Mr. S.K.Ghosh ‘
;\Jot(:ﬂ ot The Registry ' OI‘dLI‘ of Tf_lg !ubtmal B R ___]

Ld. Counsel for the apphcam Mr. A.Chakraboity, submits that this
M.A. has become infructuous as the pavment has beeén rcleased in
favour of the appticant and.if she s poi satisfied with the payment she
may come up 1n a fresh O.A, :

In view of the submission of Ld. counsel for the applicaat, the M.A. is
disposed of being infructuous.
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